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shri Shashi Ranjan (Puri): She has
demanded three days,
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Bhri 8, M. Banerjee: Bir, 1 wanted
to get a clarification about the audit
reports on the New Asiatic and Ruby
General Insurance Companies,

Mr. Deputy-Speaker: He hag  al-

ready said that he would consult the
concerned Minisiry,

Shri 8, M. Baherjee: That 5 all
right, but what I want to say is that
we have 3 sad experience about these
two reports. For the last five years
I have been trying to get them, but I
have failed and even with Pnndxt
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STATEMENT RE DISLOCATION OF
TRAIN SERVICES ON CEXTAIN
BECTIONS OF EASTERN AND
SOUTH-EASTERN RAILLWAYS

The Mimister of Raillways (Shri C.
M, Pyonacha): From lst Apru to 17th
June, 1967, there have been 128 cases
of hoig-ups Of trains on Easiern and
South-Easijern Rauways in West Ben-
gal ‘Thi kas resuiied m  defeuuon
and cancellation of several trains, caus-
ing serious wiconvenience to wravelling
puolic., These cases mainly concern
smuggling and looung of rice and acts
of hopoliganism by anti-social elements.
Ther: have also been § cases of rob-
pery. 39 members of raldway staff
were assauited and injured. The anti-
sociul elements hold up trains by pull-
ing alarm chains, disconnecting nose-
pipes and squatlung over the track.

It hardly needs emphasis that inter-
feience with the tramn runmung and
train passing staff is fraught with se-
rious danger in that they might,
in.midauon or loss of morale, be led
to take action which may be prejudi-
cial to safe running of trains, In any
cuse, bowh punctual running of trains
aid rendering an nﬁennt_ service to
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[Shri C. M. Pocnacha}
Railway Protection Force, Railw
Board, on 20th June, requesting tw.:
coys. of the Railway Protection Special

of Police. The
Police, West Bengal, has expressed his
gratitude for the prompt action taken
by the Ministry of Railways.

Inspector-General of Police, West
Bengal, hag atssured the Inspector-
General, Railway Protection Force,
that the State Police wii] Jo their best
to give protection to the rallways
agawnst the forces of disorder.

It has been decided that the State
Police will send Police parties with a
Sub Inspector or Asstt. Sub Inspector
to escort traing and such escorts will
pe sirengthened with the manpower of
the Railway Protecion Forve. The
Chief Security Officers of Eastern,
South-Eastern and Northeast Frontier
Rauflways are rendeing full assistance
to the West Bengal Police.

These arrangements will gnsure safe-
ty to the travelling public who were
subjecteg to untold harassments by
anti-pocial elements and wers insisting

JUNE 33, 1967 Tvain Services on Easternyafa

and S.E. Rallways (St.)

Shri Hem Barma (Mangaidai): May
Imk.darmpaﬁm? '

Mr. Deputy-Speaker: 1t ig a rather
disquieting situation. Instemd of just
now gseeking clarification, if sonve hon,
member gives notice, I would permit
a short gdiscussion.

Shr{ Hem Barua: Just one clarifica-
tion, Sir,

Mr. Deputy-Speaker: If it ix just
one qQuestion, I can permit, but I see
many hon. members rising up.
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Mr. Deputy-Speaker: You will get
an opportunity, but not now. §o many
members are anxious to know the
siate of affairs there. From the state-
ment it appears that safe running of
trains there has become difficult,

Shri 5, M. Banerjee (Kanpur): This
may be one-sided story. You should
get the report directly from the Chief
Minister of West Bengal. This House
is being utilised to damn the West
Bengal Government. (Interruptions).

Mr, Deputy-Speaker: All of you
will resume your seats.

I have aplready stated that an oppor-
tunity will be given, becauss trom the
statement everybody feelg
of travel, law and order

jater on an opportunity will be pro-
vided.
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railway travel in that part of
country has become & precarious pro-
position

Mr., Depuly-Speaker: I never used
the word ‘precarious.’ I said, safe run-
ning of tratms iz difficult.

Bhri H. N. Mukerjee: You have
said something which virtually
amounty to that. This is a very highly
loaded statement. (Interruption).

I know the kind of conspiracy which
goes on, but it goes against the grain
when the Chair chooses to make an
obiter dictum of this sort. I beg of
you, Str, not G Thake this kind of an
observation, and to bshave differently.

Mr. Deputy-Speaker: When I made
cetain observations 1 have made them
keeping In view the responsibilty of
the Rallways,

Shr H. N. Mukerjee: You have no
business to make observations which
c¢an be interpreted in a very different
light.

. Mir. Depaty-Speake: I cannot under-
stand why you are so much touchy.
_ Shri H. N. Mukerjee: Because you
behaved in that fashion from the

You have not forgotten that
you are sitting in these benhces

Interruption).

(

Mr. Depaty-fipoaker: lmmtper-
mitting any quastions just now.
 Shel B N, Mukerjes: You are in
the Chair now, you are not a Congress

Eastern and S.X.
Railways (St.)
Member.

Shri 8. M. Banerjee: You should
expunge your own remarks,

Mr. Deputy-Speaker: Shri Banerjee,
I will have to call you to order. What
I have zaid is within my right.

Bhri 8. M. Banerjee: You can ex-
punge many things. (Interruption).

Mr. Deputy-Speaker: Yes, certain-
ly. Please resume your seat,

Shri 8. M. Bantrjee: But there is
a calculated attempt to maign the
Government of West Bengal,

Shri H. N. Mukerjee: You are not
to champion the cause of the Govera-
ment from the Chair.

Mr., Deputy-Speaker: It is not a ques-
tion of my becoming the champion of
this side or the other. I have made an
objective observations.

Shri H, N. Makerfoe: ForGod’:llk.
do not gforget that you are the Deputy-
Speaker.:

Mr. Deputy-Bpeaker: ] have made
an objective observation. I have said
that I would permit all Members con-
cerned to put gome Questions or ralse
a discussion but al later date. There
is nothing objectionable (Interrup-
tiong). 1 take gtrong exception to the
remarks made by Shri Banerjee. 1If
theymuputedlwﬂlh;wtohh
action.”

8hri 8. M. Banerjee: What remarks,
Sirt a

Mr. Deputy Bpeaker: FPlease resums
your seat.
MV.MMICuddllmh
Sir, I rise to a point of order, The hon.
Minister of Railways has made a state-
ment regarding the railways and it is
up to the House to discuss it or fo put
quutim {0 elicit information, Cex-
you, Sir, the Deputy-Speaker
umpedhtbecnncludommmu
;uepﬁon.aehnrge.tbathﬁh-h‘uh
ening. Ig it monducive to the proper
conduct of business of thiz "Haoupe?
mummythmlmﬂ
hh”‘ . .., ..c‘.c?-]-p
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Mr. Deputy-Speaker: I have made
certain observations to show that it
deserves a discussion.

8hri V. Krishnamoorthi: The House

fs not at al agreetng with the obser.
vation that you mads. You may make
that observation as¢ Member heore,
After occupying the Chair you cannot
mmhlneblm_

seats, I said I would not permit any
questions at this stage.

Bhri V. Krishnamoorthi: You cannot
presume things and make an pbserva.
tHon.

Mr, mpw-sm What is there
objectionable, I do mot wunderstand
You can see from the records what 1

with regard to 5 particular problem,
I take it that it was not your intention
10 cast any reflection on the efficiency,
henesty or capacity of the West Hen-
gl Government. May I have gn assu-
rance from you?t

Wr. Doputy-Speaker: It was not at
21l my intention. I am concerned with
the Raillways. Where is the question
of Government of West Bengal there?

g7 WX Wy ;T
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Shri Hem Baraa: Sir, ou a point of
order. ~

Mr. Deputy-Speaker: 1 am sorry
We have to pass on to the next item.

Shri Hem Barna; May I gumbit
very honestly that when you said that
¥ou woulg not listen to anybody, we
were satisfled with that. Buzi, after
saying that, you listened to 30 many
Members here, there and everywhers,
It you were true to your words and
dla not allow anybody to speak, I
would not have minded.

Mr. Depuiy-Speaker; He should
remember that members from both
sides have been given opportunity,

Shri Hem Barma: Sir, I have stood
up perzistently, wanting to ralee a
point of order. Every time you said

“Please git dn;rn."l will mive ronu-n
opportunity later.,” Now, you ve
passed on to the pext item. That &
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lllihl-u: Since 1 come from

neglect peoples
developeg state like
mny complait. .

Mr. Deputy-Speaker: A highly so-
phisticated person like you should not
make such an observation, simply be-
cause Yoy happen to come from a par-
ticular constituency. This is not being

Shri B, K, Nayanar (Palghat): Sir,
on a point of order, What have discus-
sed thig issue for the last 15 minutes.
I raised this question three times but

3
R
£
7

15 minutes. If only you
had allowed cne question each to some
members, this would have becn over
in no time. The bon. Minister has
submitted a report, which gives one
version, We want to know the other
version also. At the same time, we
want to express our opinion about that
report. Why could you not aliow that?
Already 20 minutes have been spent.
It would have béeen ovr earlier if you
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Angwer to
Question

Mr, Deputy-Speaker: That 2 my
view.
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My. Deputy-Speaker; That will be
raised later gn. Not on a point of
order You ecan mention it when 1

have permitted a discussion, Not
now,
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Mr, Deputy-Speaker: There ia no
point of order, We will now take up
the next item, Shri P, C Sethi

1445 hre

CORRECTION OF ANSWER TO 3.Q.
No, 541 RE. PRICE OF STEEL
AFTER DECONTROL

The Minlster of Siaty in the Minie-
try of Steel, Mines and Metals (Shrl
P. C. Setht]); In my rcply to Starred
Question No_ 541 given in Lok Sabha

Shri 5. Eandsppan (Mettur): How on 16th June, 1967 1 have stated as
can you say that it is objective? follows:
(Price of standard categories in ‘
toupne a3 Sonounced by Jn’;lp%u
Commiftee)
Price before Price after Increase in Percentage of
Toom 1-5-67 1-5-67 ¢ price incTesse
2 . 0. L. rail
(i ftiey s veation)
Whonk
g-'l: . rabé 1356 7 s
zél“d'm . 1340 1373 a3 »
Axle®
i 1464 70 5
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